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.. 1815(37).— FalT TTHTE, ¥oT Afa=aw, 1989 (1989 1 24) (R T0H ToF THT S
Fferfaa wgr 7 €) i 9y 200 F IuEs(l) F Tf 9a % TSI, TETE 90 I, 9 3, IU-gue
(i) ® THIAT AT T % o WAt (T ¥od Ao @A) i sffag=ar €. 752(3) &= s
13.10.2025 H THTIAT AT ALFHIT o ¥ HATAT (TFHH Yord w07 597 FiT srferg=ar § At
T ST 5T 6 AS(ET o H THAS — FHATIT A TRAdd TRASHT 919 it 69w 3o TS %
fAoaTas & o sraem g, VYS9 F 1S9 e & e 1 =9 it T AT,

T, I ATHAH & gmT 20T FHT IT-GTT (4) F AT T Ol dHE qHEETT
feeramse o7 T SR =T ‘e veee ¥ 9T 19.10.2025 v FETtora AT T o,
ST, T TTTERTLT &0 ST ST IS AT ITH U 2 37! g Y (<47 74T 2

AT, TeTH WTTEERTE, THIS U ATaeAT 7 3<h ATAAH 6l o= 205 FT IT-GTT (1) F T[0T |
T RATE g TR & | T &,

A A, FET LRI qAH IIAFTET 6 3% e a1 g % ¥ Ata=aw i ey 2097 #ir
ST (1) FTT Y& IRAT T YR F2d g0, T S0 w2t g B 209 Surag sqg=T #§ AfAfEe g
TFTE YA & forw erfora o STosfy

2555 GI/2026 (1)
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3T, o 36 AfarfaTs &t gmer 202 #it 3T &M (2) F ATHLOT |, TERE T AT FIAT §
FT AT T | 26 ATAGAAT F THRTF 9T THh 97 qo A= 1 § ey g o ag & a+f
FTLTAT T {h gAY & TR gea gl SITudT |

ERGl

R o TS # SIS — 99T ST TRE aRASHT araeE @ o e smr F o sifgmrgor
A STt W= gk a1 Su R g wr @fem e

IEEIFE S
1B DIEG]
i
| ot | g | qfeR | T ‘
T fwed. | owR | TR m STHtaT 7 A
(a7
Hx)
UERASGL T TS
484 (old)
1 st Fo 548 | <T@ T AT AZA I AMS.
705 ( New )
490 BEil FT 300 | AT SEHTEANIL HEHTHTS M.
755 EE Fer 37 | M THRATANIE AZHIATE TS,
4 497 IEEi1 For 344 | ST ATE ATTHTE SATCASITATS AT
5 259.001 forsft Fr 162 E;:gﬂﬁwiiﬁ faefiafeiz
FA(THI) 1391
e SATETET TR AT AT
1 33 EEIl T 2432 | TR ANATE METATE .
FA(TFHI) 2432
UIEKCIEI SR I AT AT
1 614/2 LK FO 412 | AT AT ArgraaATd
2 2000 IGEl FO 363 | "ot At faehufg efe.
3 624p1 IEE F 002 | FASTANTE TREAHATE SIRMHT &,
4 624p2 IEE F 600 | FASTIHTE TREAATE SIRMHT &,
5 510p2 IGEl FO 175 | F9TET IMHATaA [AgAHTE e,
FA(THI) 1752
EREIE I SEL T AT
1 111 BEil e 1365 | TEAT FATATS IR AT(S
2 100 st o 865 | TATT (HWT) eriqra A« rs afx
FA (THIE) 2230
e TS T JTHT: AT AT
1 189 GEil o o467 | ZTET AT TUGTESATE AT
2 190 st F 7007 | TTETATISAT IHTATE HIATATS
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3 188 BEil FT 1468 | TS ATEATEE TorerTeT
4 187 farstt FT 1526 | FIAT ATtHE faerar
5 183 st Fr 7614 | TTEAATISAT SHTATE WIS
6 184 fAsft F 2004 | T HOTAATE THITATE SAT1%
7 225 BEil F 4998 | TS ATRTTATE fATEATS
8 226 st F 810 | TooT (AT SIAETATE
9 207 At For 2144 | TCHTT ATANATS LA AR
10 208 st For 1808 | FHTST ASTHE TTHTL TS
11 213 fastr F 0750 | TETT ATTARHATE HITCTATE AT
12 212 i F 1172 | T TaeraTs HereraTe wnte
13 216 s F 9339 | T STHATT FLAATS
14 217 st i 0419 | TEH ARIEITETHATE AATTATE STTa
15 194 st F 5010 | Te [MESTa ATeTATs
16 172 IEEll i 162 | T WESH THUTATS AT
17 182 st iU 1451 | THTEA SETLTLATS T AT
18 202 fAsft F 4153 | T HLAATS HHTATS
19 214 EEl FO 3719 | T SIHATATE FTETATE AT
20 177 fasft Fr 5080 | Teot AT Brewware e
21 178 st Fer ga | T HHAITSA iR
22 180 forsft F | 20489 | TET FTESTEHTT IATE 4Tl
23 228 fsft o 1310 | THTET SETTITATE T AT
24 229 EE Fr 0089 | T FSTAFHTE THUTATS AT
F (F) 84890

LIE S RAES T AT
1 1346 fasfy Fr 337 | BT TATATE BTSTATE 7108
2 1325 At Fr 0019 | THTAT STATATE HIAATE
3 1827 EE F 607 | ATTOTT WIATNT ATS SATSATS AH<E
4 1298 st F 1118 | AT TeH AT TATATE A
5 1239 st F 13p | IO AEAATE FATATE AiE
6 1142 il Fr 103 | B ==era RrrasTs e
7 796 TEl F 145 | AT AEHATS ORI T
8 805 st Fr 0g4 | T (LTS WITATAHATE g
9 800 forsf FA | 2537 | e THERE TSR R
10 751 fesft For 73 | AT WETATE STATE
11 1236 GEil Fer 70 | AT AT TATTATE T
12 1824 st FT 51 TTHTL E[TATS, SATATA
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115 | TR FEATAT AEATATE AT
T (IS TS
540 | qTITEHTE THOHATS Tl

FHAAFHTL THUTHATA AS
474 | AeEeTE AT W aﬁ%

13 1348 st
14 695, 696 st

EXEAE

15 1112, 1113 st

T (FH) 8815
TSR T AT
1 10 £t F o | THY TadT TawieiE (JaTiee)
2 11 forsft F | 3507 | T AT AR TR
3 12 T F 5605 | [ErETRAT FEAST fraaTs =ai7g
4 13 sy F ogg7 | FAT fHaT =
T (FH) 12019
MIERULEY ‘ ATLHT: THS
1 19/1 Bt Fr 405 | FIERIT gUAHATE FITATS
2 1928 Bt Fr 195 | FIRTTE OIS FTTATS
3 18/1/alpt | st Fr 453 | FIETIT GATATS FILATE
T (FH) 1073
[T, &. E. -379287-07]
TS ATaTeqd, Hed qRArsHT 969 (Rwtor-1)
MINISTRY OF RAILWAYS

[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 9th April, 2026

S.0. 1815(E).— Whereas by the notification of the Government of India in the Ministry of Railways
(Railway Board ) (Published in the Gazette of India, under notification No. 752(A) dated 13.10.2025 Extra
Ordinary- part II- Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under
subsection(l) of section 20A of the Railway Act 1989 (24 of 1989) (hereinafter referred to as the said Act)
the Central Government declared its intention to be acquired the land specified in the Schedule annexed to
the said notification for execution, maintenance, management and operation of the Special Railway Project
namely,

Dabhoi — Samlaya Gauge Conversion Project in District Vadodara in the State of Gujarat.

And, whereas, the substance of the said notification was published in daily local newspaper “the
indian express” and “ divya bhaskar ” dated 19" October 2025 under subsection (4) of section 20A of
the said Act;

And, whereas, objection has been received & resolved by the competent authority.

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority
Dabhoi - Samlaya has submitted its report of the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the
land specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;
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And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government
here by declares that on publication of this notification in the official Gazette the land specified in the
schedule annexed hereto shall vest absolutely in the Central Government free from all encumbrances.

Sub: Brief description of the land to be acquired with or without structure for the Special Railway Project
namely: Dabhoi-Samlaya Gauge Conversion Project in District Vadodara in the state of Gujarat as per joint

measurement sheet prepares by DILR Vadodara.
SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project
namely: Dabhoi-Samlaya Gauge Conversion Project in the state of Gujarat.

State : GUJARAT

District : Vadodara

131(1) SURVEY NO ng:i(;)f Nz:::‘:iof Area Name of Land Owner
Village : Tarsana Taluka:
Dabhoi
1 7321 Sﬁg ) Private Agriculture 548 Sheikh Nasimbanu Ismailbhai etc
2 490 Private Agriculture 300 Mulla Ismailbhai Mahmandbhai etc
3 755 Private Agriculture 37 Sheikh Igbalbhai Ahmadbhai etc
4 497 Private Agriculture 344 Rohit Bhai Lalbhai Laljibhai etc
. . Pushpaben Daughter of Hirabhai and wife of
5 259.001 Private Agriculture 162 Diliprs) inh Morar%bhai Vaghela,
TOTALSQM) 1391
Village : Jambuwada Taluka: Waghodia
1 | 33 | Private Agriculture 2432 Rohit Maganbhai Govindbhai etc
TOTALSQM) 2432
Village : Waghodia Taluka: Waghodia
1 614/2 Private Agriculture 412 Shah Jayantilal Ochavallal
2 2000 Private Agriculture 363 Solanki Sandeepsingh Dilipsingh etc
3 624pl Private Agriculture 202 Vijaybhai Gordhanbhai Jogani etc
4 624p2 Private Agriculture 600 Vijaybhai Gordhanbhai Jogani etc
5 510p2 Private Agriculture 175 Vasava Urmilaben Vitthalbhai etc
TOTALSQM) 1752
Village :Nava-Ajwa Taluka: Waghodia
1 111 Private Agriculture 1365 Tadvi Kalabai Gangaram etc
2 100 Private Agriculture 865 Rabari (Bhungar) Shantaben Vinodbhai etc
TOTAL(SQM) 2230
Village :Rayan Talavdi Taluka: Waghodia
1 189 Private Agriculture 2467 Tada Kantilal Ranchhodbhai etc.
2 190 Private Agriculture 7227 Patel Shanabhai Motibhai
3 188 Private Agriculture 1468 Anuben Malsingh Bhilala
4 187 Private Agriculture 1526 Anuben Malsingh Bhilala
5 183 Private Agriculture 7611 Patel Shanabhai Motibhai
6 184 Private Agriculture 2904 Patel Sanjaybhai Ramanbhai etc.
7 225 Private Agriculture 4298 Patel Akashbhai Vinodbhai
8 226 Private Agriculture 810 Patel Chintanbhai Jayvantbhai
9 207 Private Agriculture 2144 Parmar Bharatbhai Chaturbhai etc.
10 208 Private Agriculture 1808 Amrutben Adesingh Parmar etc.
11 213 Private Agriculture 2750 Patel Arvindbhai Mangalbhai etc.
12 212 Private Agriculture 1172 Patel Dineshbhai Mangalbhai etc.
13 216 Private Agriculture 2339 Patel Urmilaben Sureshbhai
14 217 Private Agriculture 2419 Patel Bhogilal Bhai Lalbhai etc.
15 194 Private Agriculture 5210 Patel Nikunjben Babarbhai
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16 172 Private Agriculture 162 Patel Madhuben Ramanbhai etc.
17 182 Private Agriculture 1451 Sudhaben Jagdishbhai Patel etc.
18 202 Private Agriculture 4153 Patel Sureshbhai Somabhai
19 214 Private Agriculture 3719 Patel Jayantibhai Karsanbhai etc.
20 177 Private Agriculture 5080 Patel Savitaben Trikambhai etc.
21 178 Private Agriculture 84 Patel Suniraben Harikrishna
22 180 Private Agriculture 20489 Patel Niranjkumar Shambhubhai etc.
23 228 Private Agriculture 1310 Sudhaben Jagdishbhai Patel etc.
24 229 Private Agriculture 2289 Patel Sanjaykumar Ramanbhai etc.
TOTALSQM) 84890
Village : Jarod T aluka: Waghodia
1 1346 Private Agriculture 337 Harijan Chunthabhai Harjibhai etc
2 1325 Private Agriculture 2219 Vasava Zevarbhai Mangalbhai
3 1827 Private Agriculture 607 Bhalia Mansingbhai Dabhaibhai etc
4 1298 Private Agriculture 1118 Bhalia Lakshmiben Ramabhai etc
5 1239 Private Agriculture 132 Bhalia Maganbhai Phoolabhai etc
6 1142 Private Agriculture 103 Harijan Chanchalben Himmatbhai etc
7 796 Private Agriculture 145 Vora Adambhai Hajigafoor etc
8 805 Private Agriculture 294 Patel Vineshbhai Bhagwanbhai etc
9 800 Private Agriculture 2537 Chauhan Bhupendra Singh Ranjit Singh etc
10 751 Private Agriculture 73 Parmar Mathurbhai Jugabhai
11 1236 Private Agriculture 70 Bhalia Gitaben Prabhatbhai etc
12 1824 Private Agriculture 51 Parmar Dahyabhai Ambalal etc
13 1348 Private Agriculture 115 Baland Kamlaben Nanabhai etc
. . Patel Kiritbhai Dalshukhbhai
14 695, 696 Private Agriculture 540 Bhaveshkumar Ramabhai Patel
. . Kamleshkumar Ramniklal Bhatt
15 1112, 1113 Private Agriculture 474 Bhupendrabhai Balkrushna Bhatt etc
TOTAL(SQM) 8815
Village :Jaffarpura Taluka: Waghodia
1 10 Private Agriculture 20 Ramesh father Inder Singh (Juwan Singh)
2 11 Private Agriculture 3507 Laxman father Juwar Singh
3 12 Private Agriculture 5605 Sisodia Sumanben Shivbhai etc
4 13 Private Agriculture 2887 Kanaiya Father Rupa
TOTAL(SQM) 12019
Village :Dabhoi Taluka: Dabhoi
1 19/1 Private Agriculture 425 Sondagar Hushenbhai Kalubhai
2 1928 Private Agriculture 195 Sondagar Hushenbhai Kalubhai
3 1/8/1/a/pl Private Agriculture 453 Sondagar Hushenbhai Kalubhai
TOTAL(SQM) 1073

[F. No. E. -379287-07]

RAJESH SRIVASTAVA, Chief Project Manager (Const.-1I)
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